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DELHI MUNICIPAL CORPORATION
BILL*

17 hrs.

The Minister of Home  Affajrs
(Pandit G. B. Pant): I beg to move
for lcave to introduce g Bill to con-
solidate and amend the law relating
to the Muniompal Government of

* Delhy,

Mr. Chairman: The guestion is:

“That leave be granted to in-
troduced a Bill to consol:date and
amend the law relating to  the
Muniaspa! Government of Delhi”.

The motion was adopted.

Pandit.G. B. Pant: 1 introduce®*
the Bill,

*Published in the Gazette of India Extraordinary Part
dated 7th September, 1957 pp. 545.—806

1I-Section 2,

s¢Introduced with the recommendation of the President.





